Annexure=-1
Name of the corporate debtor: VRG Digital Corporation Private Limited; Date of commencement of Liquidation: 15-02-2021 (Order Recelpt Date: 20-02-2021);  Listof creditors as on: 23-08-2024
LIst of secured Financlal Creditors (Amount in T)
Detalls of claim received Detalls of clalm admitted Ty Amount of
ara in
Amountof | sny mutual Amount of
Sr.No.| Name of creditor 1dentification No Amount of Clalm Amaert covered wn-:::l:urm Detallsofsecurtty | ATeU™ | total | o ingent d":n. that Urto! | claim undee | Momerke ¥
. Na. ame of e - claim re, []
Date of Receipt | AmountClaimed Admittad Nature of clalm by securlty relinquished 7 Interest covered by | amountof claim may be st Jocted verification ny
Interest (Yes/No) Guarantee | clalms off
admitted
First Charge on
entire current assets
CIN: and first charge by
Secured Financlal
1 |Auis Bank Limited L65110GJ1993PLCO2076 | 22 March 2021 28,03,84,309|  28,03,84,309 Creditei 28,03,84,309 YES way of hypothecation| -| 8687% - - - NA
9 on entire Flxed
Assets of the
LOmDADY
on: Immovable
Secured Financial Propertles consisting
08 March 2021 4,23,83,289 4,23,83,289 ,23,83,289 -] 13 . - . NA
2 |HOFC Umited L'mmomui:nmcmgs arc Creditor 4,23,83,2 NO of Residentlal Flats of 13%
the company
Total 32,27,67,598]  32,27,67,508 32,27,67,598 -1 100% - - -
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